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 ह ३,  Resort  ox  Accauarrs  or  CoAL
 Boass

 The  Minister  of  State  in  the  Minis-
 try  of  Steel,  Mines  and  Metals  (Shri
 P.  C,  Sethi):  Sir,  ३  beg  to  lay  on  the
 Table  a  copy  of  the  Audit  Report  on
 the  Accounts  of  the  Coad  Board  for
 the  year  1965-66,  under  sub-section
 (2)  of  section  I2  of  the  Coal  Mines
 (Conservation  and  Safety)  Act,  1952.
 {Placed  in  Library,  see  No.  LT-
 765/67).

 Accounts  OF  KHADI  AND  VILLAGE  IN-
 pustaiss  CoMMUISsION

 The  Deputy  Minister  in  the  Minfs-
 try  of  Commerce  (Shri  Shafi  Qureshi):
 Sir,  I  beg  to  lay  on  the  Table—

 (ly)  A  copy  of  the  Annual  Ac-
 counts  of  the  Khadi  and  Vil-
 lage  Industries  Commission
 for  the  year  1964-65  along
 with  the  Audit  Report  there-
 on,  under  sub-section  (4)  of

 tion  23  of  the  Khadi  and
 Village  Industries  Cammis-
 sion  Act,  1956,  [Placed  ix
 Library,  see  No.  LT-766/67}.

 (2)  A  copy  of  the  Audit  Report
 on  the  Accounts  of  the  Tex-
 tiles  Committee  for  the  period
 from  22nd  Augyst,  7994  to
 3ist  March  3965,  under  sub-
 section  (4)  of  section  3  of
 the  Textiles  Committee  Act,
 1063.  [Placed  in  Library,
 see  No.  LT-767/67}.

 (3)  A  copy  of  the  Rubber  Board
 (Service)  Amendment  Rules,
 ‘1967,  published  in  WNotifica-
 tion  No.  G.S.R.  900  in  Gaz-
 ette  of  India  dated  the  700
 June,  1967,  ह...  sub-section
 (3)  of  section  25  of  the

 Rubber  Act,  1947,  [Placed  in
 Library,  see  No.  LT-768/67}.
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 MESSAGE  FROM  RAJYA  SABHA

 Secretary:  Sir,  J  have  to  report  the
 following  message  received  from  the
 Secreary  of  Rajya  Sabha:—

 ‘TI  am  diracted  to  infarm  the
 Lok  Sebha  that  the  Rajya  Sabha
 at  its  sitting  bela  on  Friday,  the
 369  June,  1967,  adopted  the  fol-
 Jowing  motion  in  regand  to  the
 Joint  Committee  on  Offices  of
 Profit:

 “That  this  House  concurs  in
 the  recommendation  of  the  Lok
 Sabha  that  a  Joint  Committee
 of  the  Houses  to  be  called  the
 Joint  Committee  on  Offices  of
 Pro&t  be  constituteq  for  the
 Purpose  set  out  in  the  motion
 adopted  by  the  Lok  Sabha  at  its
 sitting  helg  on  the  Sth  June,
 ‘1967,  and  communicated  to  this
 House  and  resolves

 wee
 this

 House  do  join  in  the  Joint
 Committee  and  proceed  to  elect,
 in  accordance  with  the  system
 of  Proportional  representation
 by  means  of  the  single  transfer-
 able  vote,  five  members  from
 emong  the  members  af  the
 House  to  serve  on  the  said
 Joint  Committee”.

 2.  I  am  further  to  inform  the
 Sabha  that  at  the  sitting  of  the  nabs a
 Sabha  held  on  Thursday,  the  72nd
 June,  1987,  the  Chairman  declared
 the  following  Members  of  the  Rafye
 Sabha  to  be  duly  elected  to  the  said
 Cornmittee:

 3.  Shri  Sunder  Singh  Bhandari
 2  Shri  Lokanath  Misra
 3.  1  Narayan  Patra
 4  Shri  Biren  Roy
 &  Shri  मं,  ्,  Tripathi’,


